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Rajasthan Motor Vehicles (Draft Amendment) Rules, 2008
[01 February 2008]

In exercise of power conferred by section 96 of Motor Vehicles Act,
1988 (Central Act No. 59 of 1988) the State Government proposes
to make the following rules further to amend the Rajasthan Motor
Vehicles Rules, 1990. The following draft rules are hereby published
as required by sub-section (1) of Section 212 of the said Act, for
information of the person likely to be affected thereby and notice is
hereby given to them that the said draft would be taken into
consideration after the expiry of a period of 15 days from the date
on which the copies of this Notification as published in the Official
Gazette are made available to the public. Any objection or
suggestion which may be received from any person with respect to
the said draft rules before the expiry of the period as specified
above, shall be considered by the State Government. Such
objections and suggestions should be addressed to the Transport
Commissioner and Secretary to the Government, Transport
Department, Sahkar Marg Jaipur

1. Short title, Commencement and Application :-

(1) These rules may be called the Rajasthan Motor Vehicles (Draft
Amendment) Rules, 2008. (2) They shall come into force on the
date of their final publication in the Official Gazette and shall
extend to the whole of Rajasthan.

2. Amendment of sub-rule (1) of rule 1.2 :-

The existing sub-clause (n) of the sub-rule (1) of rule 1.2 of the
Rajasthan Motor Vehicles Rules, 1990 shall be substituted by the
following namely:- "(n) Secretary to the Regional Transport
Authority means any officer, not below the rank of District



Transport Officer, appointed by the State Government to perform
the functions and duties of the Secretary, Regional Transport

Authority." By Order of the Governor Deputy Secretary to the
Government of Rajasthan



